306 Written Answers to [RATYA SABHA] Unstarred Questions

(v) Use of satellite imagery as an evidence for rights claim and Geo-referencing
for Record of Rights.

(vi) Further, the right holders under FRA are also being linked to the different
development programmes of the Central and State Governments for their

sustainable livelihood.
Tribal welfare projects allotted to NGOs

2225, SHRI RAMDAS ATHAWALE:
SHRIMATI RATANI PATTL:

Will the Mimister of TRIBAL AFFAIRS be pleased to state:

{a) the State-wise number of projects of tribal welfare sanctioned along with

money disbursed during last two vears;
{b) the State-wise number of projects allotted to NGOs;

{c) whether there is any system of monitoring the work done by NGOs which

is essential as many NGOs are dependent on Government funds;

{d) whether the Ministry has come across non-functioning and money spinning

NGOs during last three years; and
{e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI
MANSUKHBHAI DHANIJIBHAI VASAVA): (a) and (b) The State/UT-wise details of
number of projects under the following Schemes of the Ministry for the Welfare of STs
being implemented through various Voluntary Organizations (VOs)/Non-Governmental
Organizations (NGOs), along with details of grants in aid sanctioned during the last

two vears are given in the Statement-I to IV, respectively (See below).

(1) Grants in Aid to Voluntary Organisations working for the Welfare of
Scheduled Tribes

(i1) Strengthening Education among Scheduled Tribe Girls in Low Literacy
Districts

{(111) Vocational Tramning in Tribal Areas
{(iv) Development of Particularly Vulnerable Tribal Groups (PVTGs)
{c) The projects are monitored through:

{1) Mandatory Annual Inspection by District Authorities.
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(i) Scrutiny of Proposals by Multidisciplinary State Level Committee every
year.

{(111) Mandatory Submission of Audited Statements of accounts as well as

Utilization Certificates pertaining to the releases.
{(1v) Concurrent monitoring through an independent external agency.

In addition to above, the accounts of grantee institutions are open for
inspection by representatives/officers from the office of Comptroller
and Auditor General of India, Government of India, or concerned State

Government at any time.

{d) and {(e) During inspection/enquiry carried by the Ministrv/State Government
it has been found that the following projects approved by the Ministry are not

functioning during the current year 2015-16:
{1) Bharat Sevashram Sangha (Jamshedpur Branch), JTharkhand-Projects:
{a) Handloom/Weaving Training Centre, Tatiba.
{b) Cap Making Training (Grass and Leal) Centre, Makula/Bhangot
{c) Cane and Bamboo Training Centre, Samanpur

{d) Handloom/Weaving Training Centre, Makula

(i) Bapuji Integrated Rural Development Society, Gaddamanugu, Krishna Distt.,
Andhra Pradesh

Project: Residential School (Primary), at G. Konduru Mandal, Krishna Distt., AP

These organisations have not been sanctioned grants in aid during the last financial

year 2014-15 and current financial year 2015-16.



Statement-1

The State/UT-wise delails of number of projects and grant released to NGOs under the central sector scheme of ‘gramt-in-aid o
voluntary organisation working for the welfare of scheduled tribes’ during 2013-14 to 2015-16

(Amount ¥ in crore)

Sl Name of State/UT 2013-14 2014-15 2015-16
No. No. of No. of Amount No. of No. of Amount No. of No. of Amount
NGOs Project released NGOs Project released NGOs Project released
1. Andhra Pradesh 5 22 3.07 2 2 0.34 3 21 2.07
2. Arunachal Pradesh 8 28 6.71 8 25 4.5 3 62 0.96
3 Assam 5 10 0.99 6 12 0.88 2 2 0.10
4. Chhattisgarh 3 9 0.95 1 8 0.49 1 1 0.16
5. Gujarat 2 7 0.84 7 23 2.14 2 2 0.13
6. Himachal Pradesh 5 5 1.53 6 ] 1.71 0 0 0.00
7. Jharkhand 8 36 3.07 8 48 5.42 3 15 1.61
8. Jammu and Kashmir 1 1 0.19 1 1 0.4 0 0 0.00
9. Karnataka 7 12 1.67 8 16 2.49 6 14 1.88
10, Kerala 4 4 0.7 4 ] 0.99 3 5 0.53
11.  Madhya Pradesh 4 3 0.65 7 8 1.02 1 1 0.08
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12, Maharashtra 4 0.63 11 12 L&3 0.18
13, Manipur 11 2.14 o 1215 211 0.19
14, Meghalaya 71 8.58 1 142 6.72 0.17
15.  Mizoram 3 0.4 3 3 0.4 0.00
16, Nagaland 0 0.11 2 2 0.32 0.00
17 Odisha 14 222 15 27 4.19 0.37
18.  Rajasthan 0 0 3 3 0.83 0.16
19, Sikkim 1 0.28 1 1 0.26 0.00
20.  Tamil Nadu 3 0.34 2 3 0.35 0.12
21.  Telangana 1 0.24 1 1 0.24 0.00
22, Tripura 1 0.01 1 1 0.17 0.16
23, Uttarakhand 2 0.9 4 8 1.19 0.00
24, Uttar Pradesh 3 0.17 3 g 0.69 0.16
25 West Bengal 18 3.6l 16 40 4.53 1.88
26.  Delh 0 0 1 3 0.15 0.00

Torar 269 40 131 1625 44.5 1091
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Statement-I1

The State-wise details of number of projects and grant rveleased to NGOs under the central sector scheme of ‘sitrengthening

education among scheduled tribe girls i low literacy districts” during 2013-14 o 2015-16

(Amount ¥ in crore)

Sl Name of State/UT 2013-14 2014-15 2015-16
Ll No. of  No. of Amount No. of No. of Amount No. of No. of Amount
NGOs Projects released NGOs Projects released NGOs Projects released
1. Andhra Pradesh 0 0 0 1 8 0.52 1 44 19.31
2. Arunachal Pradesh 1 1 0.13 1 1 0.43 4] 0 0.00
3. Chhattisgarh 1 1 0.44 1 1 0.39 4] 0 0.00
4 Gujarat 3 40 146 3 40 19.42 2 44 16.98
5. Jharkhand 0 0 0 1 2 0.44 4] 0 0.00
6. Madhya Pradesh 10 22 6.86 8 25 571 0 0 0.00
7. Maharashtra 3 3 0.95 2 2 0.36 0 0 0.00
8. Odisha 8 26 16122 7 7 2.65 3 20 9.84
9. Rajasthan 3 3 1.1 3 3 0.97 0 0 0.00
10, Telangana 0 0 0 1 14 411 1 16 4381
Torar 29 96 40.3 28 103 35 7 124 50.94
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Statement-IIT

The State-wise details of number of projects and grant released to NGOs under
the central sector scheme of “Vocational training in tribal areas’
during 2013-14 to 2015-16

{Amount ¥ 1n crore)

Sl Name of 2013-14 2014-15 2015-16
No. State/UT

No. of No. of Amount No. of No. of Amount No. of No. of Amount
NGOs Projects released NGOs  Projects released NGOs Projects released

1. Assam 2 2 0.74 2 2 0.72 0 0 0.00

2. Karnataka 1 1 0.54 1 1 0.64 0 0 0.00

3. Meghalaya 1 1 0.49 1 1 0.30 0 0 0.00

4. Nagaland 0 0 0 2 2 1.04 0 0 0.00

5. Tamil Nadu 1 1 0.94 0 0 0.00 0 0 0.00

Torar 5 5 271 6 6 2.70 0 0 0.00
Statement-I1

The State/Ul-wise details of number of projects and grant rveleased to NGOs
under the central secior scheme of ‘Development of Particularly
Vulnerable Tribal Groups (PVTGs)’ during 2013-14 to 2015-16

{Amount ¥ in crore)

Sl Name of 2013-14 2014-15 2015-16
No. State/UT

No. of No. of Amount No. of No. of Amount No. of No. of Amount
NGOs Projects released NGOs  Projects released NGOs  Projects released

1. Andaman 1 1 0.75 0 0 0 0 0 0
and
Nicobar
Islands
2. Chhattisgath 2 3 0.23 2 3 0.12 0 0 0
3. Jharkhand 3 25 3.78 3 16 301 0 0 0
4.  Karnataka 1 1 0.27 1 1 0.09 1 1 0.36
5. Tamil Nadu 1 7 027 1 7 1.28 1 7 0.71

Toran 8 37 53 7 27 4.5 2 8 1.07




